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Statement 

The names of States and Union Ter-
ritories which have constituted the 

St.ate Advisory Contract Labour 
Boards 

State GOvernment& 

1. Karnataka 
2. Andhra Pradesh 
3. Meghalaya 
4. Haryana 
5. Madhya Pradesh 
6. Manipur 
7. Utter Pradesh 
8. Tripura 
9. Tamil Nadu 

10. West Bengal 
11. Maharashtra 
12. Bihar 
13. Gujarat 
14. Himachal Pradesh 
15. Orissa 
16. Kerala 

UNION TERRITORIES 
1. Delhi 
.2. Chandigarh Administrahon 
3. Andaman and Nicobar Islands 
4. Goa, Daman and Diu 

Pending Industrial Disputes of Dllan-
bad Division of Eastern Railway 

1229. SHRI A. 
Will the Minister 
be pleased to state: 

K. ROY, 
of LABOUR 

(a) the number of industrial dis-
putes of Dhanbad Division, Eastern 
Railway pending with the Regional 
Labour Commissioner (C), Dhanbad; 

(b) the numbers of disputes re-
ferred to the Ministry of Labour; and 

(c) the reasons for the delay to 
refer the disputes fOr adjudication? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOl1R (SHRIMATI 
RAM DULARI SINHA): (a) to (c). 

Two Failure of Conciliation reports 
relating to two industrial disputes 
over termination of services of work .. 
men employed in Dhanbad Region of 
Eastern Railway are pending. O'f 
these, in one case the workman appro-
ached the Court and the matter has 
thus become sub-judice. In the 

othe.r case, failure of ConciliatiOn Re-
port is under examination. 

Findings \IIlade by Thumba Atomic 
and Space Research Station 

1230. SHRI N. DENNIS: lftJill the 
PRIME MINISTER be pleased to stcLte: 

(6) whether any new findings have 
been made by the Thumba Atomic 
and Space Research Station during 
the recent years; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEP ARTMENTS OF SCIENCE AND 
TECHNOLOGY AND ELECTRONICS 
(SHRI C. P. N. SINGH): (a) and (b). 
No unit of Atomic Research is at 
Thumba. There is however a Rocket 
Launching Station. Sounding roc-
kets to study upper atmosphere, ionos_ 
phere and other space scientific as-
pects are fired from here. So far 
more than 1300 sounding rockets have 
been fired from this station. Many 
scientific results have been obtained 
and puhlished in appropriate national 
and international journals. 

Rotation of ofllcers of e.s.s. grade II 
Selection grade from one Ministry to 

another 

1231. SHRI SANAT KUM~R MAN-
DAL: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether the Section Officersl 
Desk Officers, Officers of Central 
Secretariat Service Grade I, Selection 
Grade and Directors are liable to be 
transferred from one Ministry /Depart-
ment to another and whether any stay 
in one Ministry has been prescribed 
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for proper career development of 
such Ofttcers; 

(b) if SO, the details thereof· and , 
(C) the particulars at such Officers 

who have stayed in the Ministry ot 
Petroleum Be Chemicals for the last 
n»re than 5 years and the reasons 
far not rotating them not only to 
ensure hea1thier administration but 
also in the jnterest of their career 
development? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI P. VENKATAStTBBAIAH): (a) 
to (c). The officers holding posts upto 
Section Omcers/Desk Officers in the 
Central Secretariat Service are not 
norma Uy transferred from one Minis-
try/Department to another as the 
grades upto Section Officers are de-
centralised. However, officers 01 the 
Central Secretariat Service Grade I 
and above are liable to be transferred 
from one Ministry /~partment to ano-
ther. There is no tenure period pre-
scribed in one Ministry/ Department. 
However, the need for rotating the 
ess officers of the rank of Und~l' 
Secretary and above from one Ministrv 
to another or from one Desk to an,;-
ther, keeping in view their career 
development and administrative re-
quirement!'. is ahvays kept in view. 

In the lVIinistry 01 Petroleum, Chemi-
cals and FertiliZ\:!rs, there are 5 CSS 
Grade I/Selection Grade offic~r~ who 
are working tor more than 5 year~ 
continuously. In their cases also 
what has been stated above in the 
above paragraph Vv'ould be applicable. 

Report of Working Group on 'fribal 
Development for Sl~dh Plcln 

1232. SHRI GIRIDHAR GOMAKGO 
Will the Minister of HOME A},~­
F AIRS be pleased to state: 

(a) whether his Ministry received 
the report ot Working Group On 
Tribal Development fOr Sixth Five 
'Year Y"lan; 

(b) it so, the main recommenda-
tions thereof· , 

(c) the financial allocation suggest-
ed bY the Working Group for Tribal 
Development for Sixth Plan from 
State Sector, special Central assis-
tance, Central Ministries and other 
sources; and 

( d) the steps taken by his IvIinistry 
to get the funds suggested by the 
Working Group? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
('a) Yes, Sir. 

(b) A number 01 recommendations 
rovering the protective and develop-
mental aspects of tribal administra-
tion have been made ill the report. 

(c) The financlal allocations envi-
saged during the plan-period are over 
Rs. 2700 crores from the Stnte Plan, 
Rs. 750 crores from the Plans of Cen-
tral 1\oiinistries. Rs. 1,000 crores from 
special Central assistance and Rs 
:;50/- crore~ of institutional finance. 

(d) Planning Commission has been 
requested to consider and allocate 
funds as recommended by the Work-
Ing Group. 
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